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08-10-2020 case record received on transfer for disposar.

Seen the petition filed U/s.439 of cr.P.c. seeking bail for accused
Md' Moinul Haque who was arrested on 25-8-20 and detained in Tezpur jail
Hazot in connection with Jamuguri P.s. case No. 4612020 (corresponding G.R.
case No' 1848/2020) u/s 120(B)l t+t1 342/ 3s3l 333/ 32s/307 of r.p.c.

case diary, as called for, has been received and perused the same.
Also heard ld. counsel fo_r both the sides through video conferencing.

It appears fr6m the record that the aforesaid accused was arrested' and produced in connection with this case on 25-8-20 and since then he has
been in jail.

The brief fact of the case is that on 30-7-20 a rand survey was
scheduled by the circle officer, Naduar Revenue circle in chakihat area under
Jamuguri ps. when the survey team reached the prace of occurrence, a mob of
around fifty members being armed with bamboo stick, iron rod and other
weapons obstructed the officiars and started abusing and threatening them.
The unruly mob arso perted stones to the survey team. Suddenry one member
of the mob assaurted the informant on his head with a bamboo stick causing
injuries on head and right hand. Police also had to open blank fire as ordered
by Executive Magistrate to maintain the law and order in that place. Eventually
an FIR was lodged naming sixteen accused persons wherein the name of the
present accused has also figured.

on perusar of the case diary it appears that investigation has been
substantially conducted which is stiil continuing and many of the co_
accused persons are yet to be arrested. The case diary revears sufficient
incriminating materiars and therefore it appears to me that rerease of the
present accused at this stage of investigation is rikery to adversery affect the
smooth flow of investigation of this case.

In the right of the materiars avairabre in the case diary and for the
reasons stated above, the prayer for bair for the aforesaid accused
stands rejected.

Let the case diary be sent back.

Misc. case stands accordingly disposed of.

(N. Akhtar)
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